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C.A.422/96. ’ DE. of Decision 3|11-04-96.
ORDER

Y\ As per Hon'ble Shri R. Rangarajan, Member (Admn.) [

Heard Shri Raja Mallaiah for Mr. V .Venkateswara Rao,

. Mr.N.V.Raghava Reddy,| learned ceuns
learned counsel for the applicanttgggé;fff the espondents,
ok N

- ?‘,_?L

2. The applicant in this OA states that he joined as a

. li.ﬁ"ﬁ. e

Telegraphist under R- 2L§E§u%fiéi:?ﬁété)was promoted as Traffic
Supervisor which was All India senjority unit till 1979, §£§g§$@f
Traffic Supervisor was made circle unit from 1979, Thug, thes;

who were working as Traffic Supervisers by 1979 yere reduired to
make eptionsfer allecation to the various circie unit ané accerdingly

they were allotted to the circle unit of their choice,

3. The applicant was promoted as ASTT (TTS Group+C) w.e.f.,
13-05-74. Thereafter he was promoted as TTS Group-B officer in

the pay scale of Rs, 6501200/~ w.e.f., 11-06-1981 on regular basié
op the basis of the DPC held on 21-02-1981, On his reguler promotion
as TTS Group-B officer his pay was fixed at Rs, 650/= in the said
scale of pay. He was later prometed gs SSTT en officiating basis

in the pay scale of Rs. 3000-4500/-.

4, The'case ef the applicant is that one Mr.Baleshwar Singh
who is junior in the grade of TTS Group~B was also prompted to the
Grade of 650~-1200/- on regular basis w.e.f., 23-06-84 jand his

en regular basis
basig pay was fixed/at Rs. 845/- in the said scale of pay. He furthe
submits that the senioritiy of Shri Baleshwar Singh in TES Group-B
is shown at Sl.No. 70193 whereas the applicant name figured at
S1.No. 70094. Even ih the lower grade of ASTTs the aﬁﬁlicant

submits that he is genior to Shri Baleshwar Singh.
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5 Aggrieved by the abave:pgéa{lgiﬁxhisgga igiﬁﬁxepping up

of his pay in the scale of pay eof Rs. 650-1200/2000-3500/= on par

with his junier Shri Baleshwar Singh in terms of the judgement eof

this Tribunal dated 05-12-1994 ¢n OA,Ne., 1027/93 and batfch with

all consequential benefits.

6. OA.No.1027/93 and batch was dispesed ef en 05-[12-1995

wherein I was & party te that judgement, In that CA alsp the

s+tepping up of pay was allowed to some of the seniers whio were

senior to the said Shri Baleshwar Singh, As the applicant submits

‘that he is senior to Shri Baleshwar Singh and his case ils covered

by the judgement of this Tribunal in OA. 1027/93 dated 05-12-1994,

I feel that this case can be allewed on the same line subject to

the conditien that the zverments made by the applicant that he is

senjor te Mr. Baleshwar Singh is to be checked frem reccrds by the

respendents,

7. In the result, the follewing direction is given:i-

The pay of the applicant hereiﬁ has te bé stepped up

to the equal to the pay of Shri Baleshwar Singh, after the verifi-

cation of the records in regard tc the seniority of the japplicant

vis-a-vis Shri Baleshwar Singh, as en the date of his regular promoticm

te STT Group-B on neticnal basis. In pursuance eof this |order the

stepping upref pay is given the applicant is entftled for menetary

benefits frem three years prior te the date of filingraf

i.e,, 28-02-.1993 (this OA wys filed en 28-02-96),

8. ‘ The CA 1s ordered accerdingly at the admission

- itgelf, No costs. ' d\r\\HSL___’#,,—————”'ffi:

(R. Rangarajan)

- Member(adin,)
Dated_:_The 1ith April. 96.
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